IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

10

.08.2024

c.c
Type JCourt

c.c
Applied For

(Se
BLAPL-
64899/2 (02.08.20 Order Dtd. at
024 04 7233/20 |GR PATRA |C.O. 5024-07-31 BATL-1 |
24
3)
(Se
64900/2 [02.08.20 5??5320 AK 5 Order Dtd. at
024 24 MOHANTY co 2024-07-31 No-
24
3)
BLAPL- |ACHYUTANA (Se
64901/2 (02.08.20 Order Dtd. at
024 24 7085/20 NDA .0 2024-07-31 No-
24 PATTANAIK 3)
(Se
BLAPL-
64902/2 (02.08.20 AK Order Dtd. at
024 24 7049/20 MOHANTY c.0. 2024-07-31 BAIL-2 No-
24
10)
(Se
BLAPL-
64903/2 (02.08.20 Order Dtd. at
024 24 4155/20 |S BARIK C.0. 2024-07-31 No-
24
10)
(Se
64904/2 (02.08.20 ?2?5320 KC c.0 Order Dtd. at
024 24 TRIPATHY T 2024-07-31 No-
24
10)
(Se
BLAPL-
64905/2 (02.08.20 Order Dtd. at
024 04 825/202 MR SAHOO |C.O. 2024-07-31 No-
4
10)
(Se
BLAPL-
64906/2 /02.08.20 Order Dtd. at
024 24 6258/20 |S BARIK |C.O. 2024-07-31 No-
24
10)
(Se
BLAPL-
64907/2 (02.08.20 Order Dtd. at
024 04 4915/20 |J PRADHAN [C.O. 0024-07-31 No-
24
10)
BLAPL- (Se
64908/2 (02.08.20 Order Dtd.
024 04 2293/20 R SAHOO [C.O. 2024-07-31 ;2_




| 10)
_ (Se
|, [64916/2 [02.08.20 2522320 R. K. Order Dtd. at
024 24 BARTK 2024-07-31 No-
24
10)
(Se
CMAPI~
64917/2 102.08.20 Order Dtd. at
12 024 04 392/202 R K BARIK 5024-07-31 M.J.C No-
2)
_ (Se
L5 [64919/2 (02.08.20 Sgigazo R. K. Order Dtd. at
024 24 BARTK 2024-07-30 No-
24
2)
WA- (Se
64920/2 (02.08.20 Order Dtd. WRIT at
14 1024 24 273/202 L MOHANTY 2024-07-25 APPEAL |No-
2)
WA- (Se
64921/2 02.08.20 Order Dtd. WRIT  |at
15 1024 24 273/202 P C DAS 2 2024-07-25 APPEAL |No-
2)
WA- (Se
64922/2 (02.08.20 Order Dtd. WRIT at
16 1024 24 273/202 P K DAS 2024-07-25 APPEAL |No-
2)
(Se
WP (C) -
64923/2 02.08.20 Order Dtd. at
17 024 24 17464/2 |B. BEHERA 2024-07-31 No-
024
2)
WA- (Se
64924/2 (02.08.20 Order Dtd. WRIT |at
18 1024 24 273/202 L MOHANTY 2024-07-25 APPEAL |No-
2)
(Se
WP (C) -
64925/2 (02.08.20 Order Dtd. at
19 | 052 o2 17459/2 |B. BEHERA 0240731 e
024
2)
WRIT
WP (C) - BRANCH ;ie
64926/2 |02.08.20 Order Dtd. (p1vis |2
20 1024 24 52237/2 A DAS 2024-07-31 TON Til
BENCH- |,
2)
WRIT
WP (C) - BRANCH ;ie
64928/2 (02.08.20 Order Dtd. (pIvIs |2
21 1024 24 32144/2 A DAS 2024-07-31 TON Til
BENCH- |,
2)
29 64929/2 102.08.20 |WP(C)- |SUBASH Order Dtd. (Se
024 24 18056/2 |CHANDRA 2024-07-31 at




23

24

25

26

27

28

29

30

31

32

33

024 PANT No-
111
)
(Se
64930/2 02.08.20 ?5522;2 SUBASH CH Order Dtd. ;E_
024 24 o4 PANT 2024-07-31 1
)
P (C) - CHIEF ;ie
64931/2 02.08.20 |, 0" [DILIP KU JUSTIC |order Dtd. e
024 24 s SETHI E'S 2024-08-13 1
COURT )
(Se
CHIEF
64932/2 (02.08.20 D000 . k. JUSTIC |Order Dtd. 2
024 24 24 SATAPATHY E'S 2024-07-23 111
COURT )
WP (C) — CHIEF ;ie
64933/2 102.08.20 17743/2 DILIP KU JUSTIC |Order Dtd. No-
024 24 004 SETHI E'S 2024-08-13 1
COURT |
CHIEF (Se
64934/2 [02.08.20 [CRLMC~ |PRADEEP JUSTIC |Order Dtd. CRIMIN | ¢
1902/20 |[KUMAR AL
024 24 2 ARTDA E'S 2024-07-24 wisc  [No-
COURT 5)
ELAPL- CHIEF (Se
64936/2 (02.08.20 | S0 [BALARAM JUSTIC |Oorder Dtd. aa1o At
024 24 ” SINGH F'S 2024-07-31 No-
COURT 7)
BLAPL- COURT (Se
64937/2 (02.08.20 |7/ - " [BALARAM no. 5 [order Dtd. at
024 24 SINGH : 9999-12-31 No-
24 OLD
7)
CRLMC- COURT (Se
64938/2 02.08.20 |5/ 00 | o, 5 lorder Dtd. at
024 24 : 2024-07-31 No-
24 OLD
7)
(Se
64939/2 (02.08.20 f?g}géz H. K. COURT |Order Dtd. at
024 24 , PANDA NO. 11 |2024-07-30 No-
7)
(Se
64940/2 [02.08.20 f?g;ggz K. K. COURT |Order Dtd. at
024 24 p NATH NO. 11 |2024-07-30 No-
7)
(Se
64941/2 /02.08.20 |LAA- A.K. ROUL COURT |Order Dtd. FIRST |at
024 24 31/2022 A8 NO. 16 |2024-09-09 APPEAL |No-

5)




34

35

36

37

38

39

40

41

42

43

44

45

146 [64955/2 |02.

(Se
64942/2 (02.08.20 |LAA- ALK. . COURT |Order Dtd. FIRST |at
024 24 89/2017 |[BARIK : NO. 16 |2024-07-24 APPEAL |No-
4)
ABLAPL- |SURESH (Se
64943/2 (02.08.20 COURT |Order Dtd. at
024 24 9813/20 CH. c. NO. 16 |2024-07-23 BAIL=2 10—
23 SUNDARA :
10)
(Se
BLAPT,~
64944/2 102.08.20 COURT |Order Dtd. at
024 > 7330/20 KARMA DAS |C. vo. 16 1024 08-01 BATL-2 |7~
24
8)
CRLA- crivIN | (°€
64945/2 102.08.20 | -0 [G. . COURT |Order Dtd. i at
024 24 ) JAYSHING NO. 9 [9999-12-31 AEDEAL i?_
M/S.RAJIB
BIHART CHIEF (Se
64946/2 [02.08.20 gﬁgézol MISHRA, |, JUSTIC |Order Dtd. iilMIN at
024 24 5 BIKRAM : E'S 9999-12-31 appEar NO-
CHANDRA COURT 6)
GHADET
CHIEF (Se
64947/2 [02.08.20 g??ézol p. . JUSTIC |Order Dtd. iilMIN at
024 24 . MOHANTY : E'S 2024-07-31 appEar NO-
COURT 5)
(Se
64949/2 [02.08.20 fgijgéz H. K. . COURT |Order Dtd. at
024 24 . PANDA : NO. 11 |2024-07-30 No-
5)
WP (C)- |BHARAT (Se
64950/2 102.08.20 (12000 ot o COURT |Order Dtd. at
024 24 051 oATRA NO. 11 |2024-07-30 E?—
crvin |(5€
64951/2 (02.08.20 |CMPAT- |S.K. c COURT |Order Dtd. REVIST at
024 24 10/2002 INAYAK : NO. 11 |2024-08-01 o No-
2)
WP (C)- |SANTOSH (Se
64952/2 (02.08.20 COURT |Order Dtd. at
024 24 17360/2 |KUMAR c. NO. 11 |2024-07-30 No-
024 MAHANTY : )
WP (C)- |RANJAN (Se
64953/2 102.08.20 17463/2 KUMAR c COURT |Order Dtd. at
024 24 024 SOUT NO. 11 |2024-07-30 2?—
crimMIn | (°€
64954/2 |02.08.20 |CRLMC- |M.D. . COURT |Order Dtd. i at
024 24 96/2021 |BISWAL ’ NO. 6 |2021-08-11 No-
MISC )
08.20 WP(C)- [A. K. |C.0. |COURT |Order Dtd. |(se




47

48

49

50

51

52

53

54

55

56

57

58

024 24 17495/2 |BEHERA NO. 6 |2024-07-30 at
024 No-
2)
WP (C) - (5e
64956/2 02.08.20 |)-o-," [DEBENDRA COURT |Order Dtd. at
024 24 BEHERA NO. 6 |2024-07-30 No-
024
2)
WP (C)- |ANIMA (5e
64957/2 [02.08.20 | 12000 Lo COURT |Order Dtd. at
024 24 NO. 6 |2024-07-30 No-
024 DET
2)
(Se
WP (C) - WRIT
64958/2 102.08.20 COURT |Order Dtd. at
024 24 17816/2|(B.N. SAHU NO. 6 |2024-07-31 BRANCH |y _
024 -5
22)
WP (C) - (Se
64959/2 |02.08.20 178842 M. R. COURT |Order Dtd. at
024 24 SAHOO NO. 6 12024-07-30 No-
024
22)
WP (C) - (Se
64960/2 02.08.20 |)o~" |SUMANTA COURT |Order Dtd. at
024 24 DAS NO. 6 |2024-07-30 No-
024
22)
(Se
WP (C) - WRIT
64961/2 [02.08.20 COURT |Order Dtd. at
024 24 33181/2 D. SWAIN NO. 6 |2024-02-01 BRANCE |\o-
023 -6
54)
WP (C) - (Se
64962/2 02.08.20 | o507 [P. K. COURT |Order Dtd. at
024 24 JENA NO. 20 2024-07-31 No-
024
54)
(Se
WP (C) - WRIT
64963/2 02.08.20 COURT |Order Dtd. at
024 24 17843/2 17.P. KAR NO. 20 |2024-08-01 BRANCE |\o-
024 -5
22)
WP (C) - (Se
64964/2 (02.08.20 179722 S. K. COURT |Order Dtd. at
024 24 NAYAK NO. 20 12024-07-31 No-
024
22)
WP (C) - (Se
64965/2 [02.08.20 | 12500 M. R. COURT |Order Dtd. at
024 24 ROUTRAY NO. 20 |2024-07-30 No-
024
22)
CRLREV- (Se
64966/2 102.08.20 318/202 R.K. COURT |Order Dtd. at
024 24 ; MOHABHOT NO. 6 |9999-12-31 No-
22)
(Se
64967/2 [02.08.20 ?5{82/2 i;i?AD COURT |Order Dtd. at
024 24 022 CAfO0 NO. 6 |2024-07-29 No-

22)




59

60

61

62

63

64

65

66

67

68

69

70

71

(Se

ABLAPL-
64968/2 [02.08.20 COURT |Order Dtd. at
024 24 7607/20 |B P TANGA NO. 6 [2024-08-01 BAIL=L INo-
24
3)
(Se
64969/2 (02.08.20 ?ngi/z ggigﬁN COURT |Order Dtd. at
024 24 o o NO. 6 |2024-07-29 No-
3)
(Se
64970/2 02.08.20 g?gsgg2 T 5. Das COURT |order Dtd. at
024 24 ; ‘R NO. 6 [9999-12-31 No-
3)
WP (C) - (5e
64971/2 (02.08.20 10 )" |RABI COURT |Order Dtd. at
024 24 SAMAL NO. 6 |2024-07-31 No-
024
3)
ABLAPL- COURT (Se
64973/2 (02.08.20 S tToe | as s %) lorder ptd. at
024 24 : 2024-07-30 No-
24 OLD
3)
_ (Se
64974/2 [02.08.20 ?5;32/2 P. K. ESURg Order Dtd. at
024 24 o JENA A 2024-07-31 No-
3)
ABLAPL- COURT (Se
64975/2 (02.08.20 (oot s co %) lorder ptd. at
024 24 CHOUDHURY : 2024-08-01 No-
24 OLD
3)
WP (C)- |GIRISH COURT (Se
64976/2 102.08.20 Order Dtd. at
04 > 18096/2 [KUMAR No. 2 oottt s o-
024 SUNDARAY OLD 3)
CRIMIN |(Se
64977/2 [02.08.20 g???ggz R.K. COURT |Order Dtd. AL at
024 24 MOHARHOI NO. 6 9999-12-31 REVISI No-
4
ON 5)
_ (Se
64979/2 [02.08.20 5?22520 R K COURT |Order Dtd. at
024 24 . DEHURY NO. 6 |2024-08-01 No-
5)
WP (C) - (Se
64980/2 02.08.20 " V" IASHUTOSH COURT |Order Dtd. at
024 24 MOHANTY NO. 6 |2024-07-31 No-
024
5)
CRIMIN |(Se
64981/2 [02.08.20 g???ggz T 2. Das COURT |Order Dtd. AL at
024 24 ; -R. NO. 6 [9999-12-31 REVIST |[No-
ON 5)
64982/2 [02.08.20 VE(C)~ |GYANENDRA COURT |Order Dtd. (Se
024 24 18077/2 |CHANDRA NO. 6 |2024-07-31 at
024 SWAIN . No-




| 5)
BLAPL- (Se
5, |64983/2 02.08.20 D20 6. gavASTN || COURT |Order Dtd. at
024 24 GH ‘O INo. 6 |2024-08-01 No-
24
5)
WP (C) - |ASHOK (Se
73 64984/2 102.08.20 17877/2 [KUMAR c COURT |Order Dtd. at
024 24 o o NO. 6 |2024-07-31 E?_
BLAPL- (Se
74 64985/2 |02.08.20 2972/20 SRINIBASH COURT Order Dtd. at
024 24 . MOHANTY NO. 6 |2024-08-01 No-
5)
(Se
15 [64986/2 02.08.20 g?gsggz R.K. . COURT |Order Dtd. at
024 24 4 MOHARHOI ) NO. 6 9999-12-31 No-
5)
(Se
CRLREV-
64988/2 [02.08.20 COURT |Order Dtd. at
76 1024 24 216/202 T-R. DAS 1C.0- 1y5 6 [9999-12-31 No-
5)
BLAPL- (Se
5, |64989/2 102.08.20 [S0277C |SRINTBASH || COURT |Order Dtd. at
024 24 24 MOHANTY ) NO. 6 2024-08-01 No-
5)
CHIEF (Se
64990/2 02.08.20 [CRLA JUSTIC |Order Dtd. CRIMIN | ¢
78 795/202 |T. MISHRA C. AL
024 24 ; E'S 9999-12-31 N pgar, NO-
COURT 7
CHIEF (Se
BLAPL-
64991/2 (02.08.20 JUSTIC |Order Dtd. at
79 024 24 2222/20 P K BARIK C. E'S 2024-08-01 BATL-1 No-
COURT 5)
64993/2 02.08.20 [PPAPL” saMTR ggégic Order Dtd ;ie
80 1024 24 208/202 BARIK C- E'S 2024-08-01 BAIL=2 |go-
COURT 12)
CHIEF (Se
51 (6499472 [02.08.20 [20077 s JUSTIC |Order Dtd. marr_o [2€
024 24 Iy CHOUDHURY B'S 2024-07-30 No-
COURT 7
MACA- MISC (Se
64995/2 [02.08.20 COURT |Order Dtd. - at
82 |0, o 303/202 |s.R. OJHA [c.0. | JUF) LRSS R APPEAL |°°
4 SEC.
4)
64996/2 02.08.20 |FAO- COURT |Order Dtd mrsc. | 15€
83 1024 24 49/2018 5+ SMAIN (C-0- ing 23 12024-07-31 APPEAL No-
SEC.
2)
64997/2 [02.08.20 |[BLAPL- COURT |order Dtd. ~[(se
84 1024 24 731820 [MADAN DAS 1C.0. |y " 53 12024-08-01 BAIL-1 |,




85

86

87

88

89

90

91

92

93

94

95

96

197 [65012/2 [02.

24 No-
6)
64998/2 02.08.20 |FAO- COURT |Order Dtd mrsc. | 15€
024 24 49/2018 [*-K- DAS NO. 23 [2024-07-31 APPEAL Ino-
SEC.
2)
64999/2 [02.08.20 |FAO- COURT |Order Dtd Mrsc. | €
024 24 30/2023 K- FANI NO. 23 [2024-10-28 APPEAL Ino-
SEC.
9)
(Se
FAO- MISC.
65000/2 (02.08.20 COURT |Order Dtd. at
024 24 158/202 |M. MISHRA NO. 23 [2024-07-31 APPEAL Ino-
4 SEC.
9)
FAO- mrsc. |(5¢
65001/2 (02.08.20 [0 |T.CH. COURT |Order Dtd. S omar [at
024 24 SAHU NO. 23 [2024-07-31 No-
4 SEC.
9)
65002/2 [02.08.20 "E{&)- COURT |Order Dtd &
024 24 17790/2 M R BARIK NO. 23 |2024-08-01 No-
024
9)
(Se
FAO- MISC.
65004/2 |02.08.20 COURT |Order Dtd. at
o ” 281/202 |SK RUPLAL 0o, 23 12028-09-30 APPEAL |~°
4 SEC.
2)
FAO- (Se
65005/2 [02.08.20 COURT |Order Dtd. at
024 24 328/202 IS HUSSIAN NO. 23 [2024-07-31 No-
2)
_ (Se
65006/2 (02.08.20 ?5;%;/2 B.R. COURT |Order Dtd. ey 2t
024 24 SENAPATI NO. 23 |2024-12-09 No-
024 -5
47)
FAO- (Se
65007/2 |02.08.20 331,202 SATYABAN COURT |Order Dtd. at
024 24 ; SAHOO NO. 23 [2024-07-31 No-
47)
SA- (Se
65008/2 [02.08.20 COURT |Order Dtd. SECOND |at
024 24 147/200 p.C. JENA NO. 23 |2024-08-01 APPEAL |No-
4)
FAO- (Se
65009/2 102.08.20 330/202 SATYABAN COURT Order Dtd. at
024 24 ; SAHOO NO. 23 [2024-07-31 No-
4)
FAO- (Se
65011/2 (02.08.20 |J>" B K COURT |Order Dtd. at
024 24 ; PARDHT NO. 23 |2024-07-31 No-
4)
08.20 WP(C)- |K K NATH [C.O. |COURT |Order Dtd. |(se




024 24 18053/2 NO. 23 [2024-07-31 at
024 No-
4)
WP (C) - WRIT (Se
65013/2 102.08.20 16534/ B.P. COURT |Order Dtd. BRANCH at
024 24 TANGA NO. 23 |2024-07-31 No-
024 —7
18)
65014/2 [02.08.20 "E(C)- COURT |Order Dtd ;ie
024 24 17707/2 [P K PAL NO. 23 |2024-07-31 No-
024
18)
FAO- (Se
65015/2 102.08.20 COURT |Order Dtd. at
024 24 331/202 |5 BEHERA NO. 23 |2024-07-31 No-
4
18)
(Se
WP (C) - WRIT
65016/2 |02.08.20 COURT |Order Dtd. at
024 24 16534/2 |T. BAG NO. 23 |2024-07-31 BRANCH o
024 -7
18)
FAO- (Se
65017/2 |02.08.20 328/202 SATYABAN COURT |Order Dtd. at
024 24 ; SAHOO NO. 23 |2024-07-31 No-
18)
65018/2 [02.08.20 "E(C)- COURT |Order Dtd ;ie
024 24 17490/2 M S HASAN NO. 23 |2024-07-31 No-
024
18)
_ (Se
65019/2 02.08.20 ?5;22/2 s.s. COURT |Order Dtd. gii;CH at
024 24 MALLICK NO. 23 |2024-07-31 No-
024 -6
26)
WP (C) - WRIT (Se
65020/2 (02.08.20 1o 1" [BHAGABAN COURT |Order Dtd. ey [t
024 24 BEHERA NO. 23 |2024-07-31 No-
024 -4
27)
WP (C) - (Se
65021/2 |02.08.20 17967/2 BR COURT |Order Dtd. at
024 24 SENAPATI NO. 6 2024-07-31 No-
024
27)
RSA- (Se
65023/2 (02.08.20 2207 |P.K. COURT |Order Dtd. SECOND |at
024 24 : MOHANTY NO. 6 |2024-07-30 APPEAL |No-
3)
_ (Se
65024/2 02.08.20 ?5;22/2 S. COURT |Order Dtd. gii;CH at
024 24 MOHARANA NO. 23 [2024-12-04 No-
024 4
38)
WP (C) - WRIT (Se
65025/2 (02.08.20 |22 207 Is .k, COURT |Order Dtd. ey [t
024 24 o SWAIN NO. 23 |2024-07-31 o No-

18)




N

(Se

WP (C) -
65026/2 [02.08.20 COURT |Order Dtd. at
024 24 17056/2 |JP KAR NO. 23 |2024-08-01 No-
024
18)
_ (Se
65027/2 [02.08.20 ?fégé/z B.R. COURT |Order Dtd. gii;CH at
024 24 SENAPATT NO. 23 |2024-11-05 No-
023 -4
46)
65028/2 [02.08.20 "E(C)= COURT |Order Dtd ;ie
024 24 18148/2 |BM ROUT NO. 23 |2024-08-01 No-
024
46)
_ (Se
65029/2 (02.08.20 )00 R.K, COURT |Order Dtd. parr_o |2
024 24 BARIK NO. 23 |2024-08-01 No-
023
12)
CRIMIN |(Se
65030/2 02.08.20 gggsggl L. COURT |Order Dtd. AL at
024 24 1 MOHANTY NO. 23 |2024-07-30 REVISI No-
ON 1)
B CRIMIN |(se
65031/2 02.08.20 g?isggl P.K. COURT |Order Dtd. AL at
024 24 1 MOHANTY NO. 23 |2024-07-30 REVISI No-
ON 5)
CRLMC- crImMIN |(5€
65033/2 (02.08.20 [apcs Lo COURT |Order Dtd. o at
024 24 : NO. 23 |2024-07-31 No-
23 MISC
6)
CRLMC- crIMIN |(5€
65034/2 (02.08.20 246/202 N. ROUT COURT |Order Dtd. AL at
024 24 : NO. 15 |2024-02-19 No-
4 MISC
4)
_ (Se
65035/2 [02.08.20 25?¥§02 P.K. COURT |Order Dtd. arr_1 At
024 24 : BEHERA NO. 15 |2024-08-01 No-
5)
CRLMC- crIMIN |(5€
65036/2 (02.08.20 Tonn L COURT |Order Dtd. o at
024 24 K. NO. 15 |2024-05-08 No-
24 MISC |,
CRLMC- crImMIN |(5€
65037/2 (02.08.20 200 | COURT |Order Dtd. o at
024 24 P NO. 15 |2024-05-06 No-
24 MISC
1)
CRLMC- SANJAYA CRIMIN (Se
65038/2 [02.08.20 COURT |Order Dtd. at
024 24 491/202 KUMAR NO. 15 |2023-05-04 AL No-
3 SAHU . MISC 2)
65039/2 02.08.20 g?gg?;o CSHTEITH COURT |Order Dtd. ;iIMIN ;ie
024 24 o NO. 15 |2024-08-01 U




| 2)
BLAPL- (5e
12 65040/2 (02.08.20 |2 [S.K. COURT |Order Dtd. sarn_s At
3 |024 24 SAHOO NO. 15 |2024-08-01 No-
023
7)
(Se
BLAPL-
12 165041/2 |02.08.20 COURT |Order Dtd. at
4 024 24 13687/2 |K.K. NATH NO. 15 [2024-08-01 BAIL=2 oo
023
7)
WP (C) - wrIT | '5©
12 165042/2 (02.08.20 31590/ B.R. COURT |Order Dtd. BRANCH at
5 |024 24 SENAPATI NO. 23 |2024-11-05 No-
023 Z4
46)
(Se
WP (C) - WRIT
12 165043/2 102.08.20 COURT |Order Dtd. at
6 |024 24 14234/2 K C SAMAL NO. 23 [2024-08-01 BRANCH o
024 -5
32)
WP (C) - WRIT (Se
12 65044/2 [02.08.20 COURT |Order Dtd. at
7 |024 24 33579/2 R.R.DAS NO. 23 |2024-07-31 BRANCE |\o-
022 )
8)
WP (C) - wrrr (5@
12 65045/2 02.08.20 ) ,27 R C COURT |Order Dtd. araNcH 2
8 |024 24 MUDULT NO. 20 |2024-09-04 No-
024 -4
46)
WP (C) - wrIT | '5©
12 65046/2 02.08.20 |37.-¢" ) [B.R. COURT |Order Dtd. manch 2t
9 024 24 SENAPATI NO. 20 2024-07-31 No-
022 -2
8)
(Se
WP (C) - WRIT
13 165047/2 102.08.20 COURT |Order Dtd. at
0 |024 24 16437/2 M. NAYAK NO. 20 |2024-07-31 BRANCH |-
024 -6
35)
WP (C) - WRIT (Se
13 [65048/2 [02.08.20 COURT |Order Dtd. at
1 024 24 16449/2 IR.R.DAS NO. 20 |2024-10-23 BRANCH |y_
024 -6
35)
RPFAM- (Se
13 65049/2 02.08.20 |, 0 "0 L oo COURT |Order Dtd. FIRST |at
2 024 24 3 : NO. 20 |2024-07-03 APPEAL |No-
5)
RPFAM- (Se
13 65050/2 02.08.20 | o000 | Lo COURT |Order Dtd. FIRST |at
3 |024 24 3 : NO. 20 |2024-08-01 APPEAL |No-
5)
(Se
RPFAM-
13 65051/2 [02.08.20 |35 ", [GANESWAR COURT |Order Dtd. FIRST |at
4 |024 24 i BEHERA NO. 20 2024-10-04 APPEAL |No-
5)
13 [65053/2 [02.08.20 [cMP- J.R. COURT |order Dtd. WRIT | (Se
5 |024 24 485/202 [NAYAK NO. 20 |2024-10-07 BRANCH |at




4 -2 No-
6)
cMp- HRUDANAND wriT | (5€
13 |65054/2 (02.08.20 COURT |Order Dtd. at
6 024 24 533/202 A NO. 20 |2024-08-01 BRANCE |\o-
4 MOHAPATRA . -3
14)
CMP- wrrr | '5©
13 |65055/2 [02.08.20 |50, o0, |S- COURT |Order Dtd. arancy |2
7 lo24 24 ; MOHAPATRA NO. 20 |2024-08-01 o No-
30)
cMp- HRUDANAND wriT | (°©
13 |65056/2 (02.08.20 COURT |Order Dtd. at
8 024 24 579/202 A NO. 20 |2024-08-01 BRANCE |6
4 MOHAPATRA : -3
14)
_ (Se
13 [65057/2 |02.08.20 ?5;?;/2 P L COURT |Order Dtd. giiECH at
9 024 24 MTSHRA NO. 20 |2024-08-01 No-
024 -6
26)
CcMP- wrIT | '5©
14 65058/2 [02.08.20 COURT |Order Dtd. at
0 |024 24 490/202 \J.P. KAR NO. 20 |2024-08-01 BRANCH INo-
4 -2
6)
CMP- (Se
14 65059/2 (02.08.20 | o0 o0, |S- COURT |Order Dtd. at
1 1024 24 . MOHARANA NO. 20 2024-08-01 No-
6)
SA- (Se
14 65060/2 02.08.20 |00 oo [K.N. COURT |Order Dtd. SECOND |at
2 024 24 : SAHOO NO. 20 |2024-07-30 APPEAL No-
2)
SA- (Se
14 65061/2 [02.08.20 COURT |Order Dtd. SECOND |at
3 1024 24 §73/199 D. NAYAK NO. 20 |2024-07-30 APPEAL |No-
4)
SA- (Se
14 165062/2 (02.08.20 |05 oo [P.K. COURT |Order Dtd. SECOND |at
4 024 24 3 SWATN NO. 20 |2024-07-30 APPEAL |No-
4)
(Se
WP (C) - WRIT
14 65063/2 [02.08.20 COURT |Order Dtd. at
5 1024 24 16179/2 M. NAYAK NO. 20 |2024-07-31 BRANCE |-
024 -2
8)
(Se
14 65064/2 |02.08.20 ?gégé/z A.K. COURT |Order Dtd. gii;CH at
6 (024 24 MOHANTY NO. 20 2024-07-31 No-
024 -1
4)
(Se
WP (C) - WRIT
14 65065/2 [02.08.20 COURT |Order Dtd. at
7 lo24 24 16656/2 |A.K. ROUL NO. 20 |2024-07-31 BRANCH -
024 -8
42)
14 |65066/2 [02.08.20 WP(C)- |D.K. JENA [C.O. |COURT |Order Dtd. WRIT | (Se




024 24 16674/2 NO. 20 |2024-07-31 BRANCH |at
024 -8 No-
42)
(Se
WP (C) - WRIT
65067/2 102.08.20 COURT |Order Dtd. at
024 24 16823/2 |Y. DAS C- NO. 20 |2024-07-31 BRANCH -
024 -2
9)
(Se
WP (C) - WRIT
65068/2 (02.08.20 COURT |Order Dtd. at
024 24 16825/2 |¥. DAS C-0- INo. 20 |2024-07-31 BRANCH | o_
024 )
9)
WP (C) - WRIT (Se
65069/2 102.08.20 15556/2 K.C. c COURT |Order Dtd. BRANCH at
024 24 PANDA : NO. 20 [2024-07-31 No-
024 -3
33)
(Se
WP (C) - WRIT
65070/2 (02.08.20 COURT |Order Dtd. at
024 24 11850/21S. BARIK |C.0- |\o " 20 |2024-07-31 BRANCH lyo-
024 -4
17)
_ (Se
65071/2 (02.08.20 ?géig/z B.K. . COURT |Order Dtd. gEiECH at
024 24 MISHRA : NO. 23 |2024-10-29 No-
024 -5
20)
(Se
WP (C) - WRIT
65072/2 (02.08.20 COURT |Order Dtd. at
024 24 11974/2 B. MISHRA IC.0- |yo " 53 [2024-11-12 BRANCH lyo-
024 -4
27)
(Se
65073/2 [02.08.20 |CRP-  |L.D. . COURT |Order Dtd. EEXEI at
024 24 16/2022 |SAHOO : NO. 14 |2024-09-05 o No-
1)
(Se
CMAPL-
65074/2 (02.08.20 COURT |Order Dtd. at
024 24 289/202 B.K. PATI |C. NO. 14 |2024-08-01 M-J-Co o
3)
MATA- (Se
65075/2 (02.08.20 |,03°  INIRANJAN | COURT |Order Dtd. FIRST |at
024 24 . SINGH (1) |~° NO. 1 [2024-08-27 APPEAL |No-
4)
MATA- (Se
65076/2 (02.08.20 [/ o0 o | gprur o COURT |Order Dtd. FIRST |at
024 24 . : : NO. 1 |2024-08-27 APPEAL |No-
3)
_ (Se
65077/2 102.08.20 2???202 S. c COURT |Order Dtd. FIRST |at
024 24 5 MOHANTY : NO. 1 [2024-07-30 APPEAL |No-
2)
(Se
65078/2 02.08.20 MATA- | | COURT |Order Dtd. FIRST |at
024 24 45/2018 | 0" : NO. 3 [2024-08-09 APPEAL |No-

3)




WP (C) -

(Se

65079/2 [02.08.20 COURT |Order Dtd. at
024 24 18149/2 K N SAHOO C.0. Iyo "1 |2024-08-12 No-
024
3)
WP (C) - (Se
65080/2 (02.08.20 |0 <1" M N - COURT |Order Dtd. at
024 24 MOHANTY O INo. 1 |2024-08-12 No-
024
3)
65081/2 [02.08.20 "E(C)- COURT |Order Dtd ;ie
024 24 18203/2 |T BAG €0 INo. 1 |2024-08-01 No-
024
3)
65082/2 [02.08.20 ["ELC)=- COURT |Order Dtd ;ie
024 24 18201/2 T BAG -0 No. 1 |2024-08-12 No-
024
3)
65083/2 02.08.20 ["E(C)- COURT |Order Dtd ;ie
024 24 18191/2 |T BAG -0 lNo. 1 |2024-08-16 No-
024
3)
s
65085/2 (02.08.20 ?5{22}2 © Bac . COURT |Order Dtd. ;te
024 24 O INo. 1 |2024-08-16 No-
024
3)
65086/2 02.08.20 ["E(C)- COURT |Order Dtd éie
024 24 17809/2 |T BAG -0 INo. 1 |2024-08-12 No-
024
3)
WP (C) - (Se
65087/2 (02.08.20 181412 P K c COURT |Order Dtd. at
024 24 MOHANTY O INo. 1 |2024-08-12 No-
024
3)
WP (C) - (Se
65089/2 02.08.20 70 “}" |B. K. . COURT |Order Dtd. at
024 24 PADHT O INo. 1 |2024-07-31 No-
024
3)
ABLAPL- BIJAY (Se
65090/2 |02.08.20 |7 0o POt - COURT |Order Dtd. at
024 24 I A NO. 1 |2024-07-30 2?—
ABLAPL- (Se
65091/2 |02.08.20 So070 ISRINTBASH |, COURT |Order Dtd. at
024 24 o MOHANTY O 0. 2 |2024-08-13 No-
3)
(Se
ABLAPL-
65092/2 [02.08.20 COURT |Order Dtd. at
024 04 7591/20 |[B. DAS C. NO. 2 12024-08-01 BAIL-2 No-
24
12)
ABLAPL- (Se
65093/2 102.08.20 COURT |Order Dtd.
024 04 ;6102/20 T. R. DAS [C. NO. 2 12024-08-01 BAIL-2 ;2_




| 12)
ABLAPL- (Se
17 [65094/2 (02.08.20 |2/ [C. K. . COURT |Order Dtd. at
4 |024 24 ROUT : NO. 2 |2024-08-01 No-
24
12)
ABLAPL- (Se
17 |65095/2 (02.08.20 7585 /20 SUVENDU c COURT |Order Dtd. at
5 |024 24 BARIK : NO. 2 |2024-08-01 No-
24
12)
(Se
17 [65096/2 |02.08.20 27”;’]94]3*5]240 M. N. COURT |Order Dtd. at
6 |024 24 MOHANTY NO. 2 |2024-08-01 No-
24
12)
(Se
17 [65097/2 [02.08.20 5?32520 K. K. . COURT |Order Dtd. R
7 lo24 24 i NATH : NO. 2 |2024-08-01 No-
7)
(Se
17 [65098/2 [02.08.20 27“;’]94]9*5]240 K. K. . COURT |Order Dtd. at
8 |024 24 i NATH : NO. 2 |2024-08-01 No-
7)
ABLAPL- PRAKASH (Se
17 65099/2 (02.08.20 |, gm0 o . COURT |Order Dtd. at
9 |o24 24 i MUDULL NO. 2 12024-08-01 S?—
(Se
18 [65100/2 [02.08.20 27“;’]6285]240 s. . COURT |Order Dtd. at
0 |024 24 i CHOUDHURY |~ ° NO. 2 |2024-07-30 No-
7)
TRP (C) - (Se
18 65106/2 (02.08.20 || oo > [BHOLANATH | COURT |Order Dtd. Moo, At
1 |o24 24 . SAHA : NO. 11 |2024-09-06 O No-
6)
(Se
18 65107/2 [02.08.20 2??2520 N samoo COURT |Order Dtd. at
2 024 24 : NO. 11 12024-07-29 No-
24
6)
(Se
TRP (C) -
18 165108/2 102.08.20 COURT |Order Dtd. at
3 |o24 24 253/202 P N NAYAK |C. NO. 11 |2024-07-30 M.J.ColNo-
6)
MANOJ (Se
18 65109/2 02.08.20 |TRPCRL- | = " . COURT |Order Dtd. aarr_1 |2
4 |024 24 55/2024 |t NO. 11 |2024-08-01 g?—
M B (Se
18 165110/2 (02.08.20 |TRPCRL- COURT |Order Dtd. at
5 |024 24 12/2024 |SMRUTIRAN |C. NO. 11 |2024-08-01 BAIL-1 Iyo-
JAN
3)
18 [65112/2 [02.08.20 [P (C)- [pEBASTSH |, COURT |Order Dtd. WRIT  |(Se
6 |024 24 3722/20 |SAMATL : NO. 11 |2024-08-01 BRANCH |at




11 -7 No-
44)
BLAPL- (Se
18 |65113/2 /02.08.20 3977/20 ANITA c COURT |Order Dtd. BATI-o 2T
7 024 24 PANDA . NO. 5 2024-07-30 No-
23
12)
BLAPL- (Se
18 [65115/2 /02.08.20 COURT |Order Dtd. at
8 |024 24 7250/20 |P K LENKA IC. NO. 5 |2024-07-31 BAIL-1 | _
24
5)
(Se
18 [65119/2 [02.08.20 ]22‘75*5320 v & pas o COURT |Order Dtd. at
9 (024 24 e . NO. 5 2024-07-31 No-
24
5)
CRLMP- WRIT (Se
19 65121/2 102.08.20 |J o7 |S.K. . COURT |Order Dtd. raNcH |2
0 |024 24 ACHARYA : NO. 5 |2024-08-01 No-
4 -2
45)
CRLMP- WRIT (Se
19 65122/2 02.08.20 | "o |DILLIP . COURT |Order Dtd. eRancH |2
1 024 24 SAMAL . NO. 5 2024-08-01 No-
4 -7
44)
CRLMP- WRIT (Se
19 165123/2 102.08.20 686/202 G. c COURT |Order Dtd. BRANCH at
2 024 24 . JAYSHING |~ NO. 5 [2024-08-01 i No-
44)
CRLMP- WRIT (Se
19 [65125/2 [02.08.20 COURT |Order Dtd. at
3 looa e 741/202 M.K.PANT |C. vo. 5 |024-08-01 BRANCH |°°_
4 -4
37)
CRLMP- WRIT (Se
19 65126/2 102.08.20 1078/20 BYOMAKESH c COURT |Order Dtd. BRANCH at
4 024 24 TRIPATHY |- NO. 5 [2024-07-31 No-
24 -3
14)
CRLMP- WRIT (Se
19 65127/2 102.08.20 1079/20 BYOMAKESH c COURT |Order Dtd. BRANCH at
5 024 24 TRIPATHY |- NO. 5 [2024-07-31 No-
24 -3
14)
CRLMP- WRIT (Se
19 [65128/2 102.08.20 1077/20 BYOMAKESH c COURT |Order Dtd. BRANCH at
6 024 24 TRIPATHY |- NO. 5 [2024-07-31 No-
24 -3
14)
BLAPI— (Se
19 |65130/2 (02.08.20 7113/20 SK. KALIM c COURT |Order Dtd. at
7 024 24 UDDIN ) NO. 5 2024-08-01 No-
24
14)
BLAPL- |MRUTYUNJA (Se
19 [65132/2 102.08.20 COURT |Order Dtd. at
8 1024 24 7271/20 YA C-0- No. 5 |2024-08-01 No-
24 MOAHNTY .
14)
19 |65133/2 [02.08.20 [BLAPL- [P K [C.0. |COURT |Order Dtd. BAIL-2 |(Se




024 24 7268/20 MOHANTY NO. 5 |2024-08-01 at
24 No-
8)
(Se
65134/2 [02.08.20 5225320 R K COURT |order Dtd. at
024 24 i MALLICK NO. 5 |2024-08-01 No-
8)
CRLMC- |SRIKANT crIMIN |‘5€
65136/2 |02.08.20 COURT |Order Dtd. at
024 24 261/202 |KUMAR NO. 15 |2024-07-31 AL No-
4 BARIK : MISC |,
CRLMC- COURT crImMIN |(5€
65137/2 102.08.20 1123/20 P.K. NO. 2 Order Dtd. Al at
024 24 o4 MOHANTY oip 2024-08-16 rac S?—
CRLMC- COURT (Se
65138/2 02.08.20 |00 L No. 5 |order Dtd. at
024 24 : : 2024-08-28 No-
24 OLD
7)
CRLMC- COURT crImMIN |(5€
65139/2 |02.08.20 Order Dtd. at
o 04 2252/20 |S. DAS NO. 2 |505ui06oqs AL e
24 OLD MISC )
CRLMC- COURT crIMIN | (%€
65140/2 |02.08.20 Order Dtd. at
o o4 2228/20 |G. SAHOO NO. 2 | et AL e
24 OLD MISC )
CRLMC- COURT (Se
65141/2 (02.08.20 2443/20 M.K. NO. 2 Order Dtd. at
024 24 MOHANTY : 2024-09-11 No-
24 OLD
7)
CRLMC- COURT (Se
65142/2 |02.08.20 |00 L s No. , |order Dtd. at
024 24 R . 2024-09-11 No-
24 OLD
)
CRLMC- crIMIN |(5€
65143/2 (02.08.20 1869/20 [R.K. SAHU COURT |Order Dtd. AL at
024 24 R NO. 15 |2024-08-28 No-
24 MISC
7)
(Se
BLAPL-
65144/2 (02.08.20 COURT |Order Dtd. at
024 24 7231/20 A K NAYAK NO. 15 |2024-08-01 No-
24
)
CRLMP- |AMLAN (Se
65145/2 102.08.20 1085/20 |SHARTT COURT |Order Dtd. at
024 24 ” AL NO. 15 |2024-08-01 5?—
CRLMP- |ASHTS (Se
65146/2 (02.08.20 |/ 500 oo COURT |Order Dtd. at
024 24 ” SHRA NO. 15 |2024-08-01 No-




(Se

CRLMP-
65148/2 (02.08.20 COURT |Order Dtd. at
024 24 1082/20 |k K NATH NO. 15 [2024-08-01 No-
24
7)
(Se
65149/2 (02.08.20 i?ggizo G B COURT |Order Dtd. at
024 24 ol PARTDA NO. 15 |2024-08-01 No-
7)
CRLMP- (5e
65150/2 102.08.20 1094/20 MANORANJA COURT |Order Dtd. at
024 24 ” N PADHI NO. 15 |2024-08-01 No-
7)
CRLMP- (Se
65151/2 02.08.20 | (oo” - [RAMAKRISH COURT |Order Dtd. at
024 24 2l NA NATK NO. 15 |2024-08-01 No-
7)
(Se
BLAPL-
65152/2 (02.08.20 COURT |Order Dtd. at
024 24 7324/20 |i K PATRA NO. 15 |2024-08-01 BAIL-1 1yo-
24
5)
_ (Se
65154/2 02.08.20 22?5320 B B COURT |Order Dtd. at
024 24 o MALLICK NO. 15 |2024-08-01 No-
5)
RSA- (5e
65156/2 102.08.20 |, 0oL COURT |Order Dtd. SECOND |at
024 24 : - G NO. 15 |2024-07-30 APPEAL No-
3)
(Se
ABLAPL-
65158/2 (02.08.20 COURT |Order Dtd. at
024 24 7606/20 |1 K PATRA NO. 15 [2024-08-01 BAIL=Z oo
24
9)
ABLAPL- |ASHOK (5e
65159/2 02.08.20 |, 5 foi COURT |Order Dtd. aatr_o 2
024 24 NO. 15 |2024-08-01 No-
24 SAHOO
11)
_ (Se
65162/2 (02.08.20 252§S20 R K COURT |Order Dtd. at
024 24 MALLICK NO. 15 |2024-07-31 No-
24
11)
CRLMC- COURT (Se
65165/2 02.08.20 ;o000 | L o, o, |order Dtd. at
024 24 : 2024-09-11 No-
24 OLD
11)
CRLMC- |SANTOSH COURT (Se
65166/2 (02.08.20 Order Dtd. at
024 24 2740/20 [KUMAR NO. 2 1)024-07-31 No-
24 MAHANTY OLD '
65167/2 [02.08.20 gsggs;o s K ;gURg Order Dtd. ;ie
024 24 o BISWAL oim 2024-07-31 e




| 11)
CRLMC- COURT (Se
22 [65168/2 (02.08.20 | -0 oom | no. 5 |order ptd. at
5 1024 24 : 2024-07-31 No-
24 OLD
11)
_ (Se
22 165169/2 [02.08.20 32?5320 M K COURT |order Dtd. at
6 |024 24 MOHANTY NO. 23 |2024-10-08 No-
24
11)
_ (Se
22 165170/2 [02.08.20 5?2?520 s BrSwAL COURT |order Dtd. at
7 1024 24 NO. 23 |2024-08-01 No-
24
11)
_ (Se
22 165172/2 |02.08.20 ?282520 HK PATRA COURT |Order Dtd. at
8 |024 24 NO. 23 |2024-08-01 No-
24
11)
_ (Se
22 (65175/2 (02.08.20 |25 . R. COURT |Order Dtd. arr_1 3t
9 |024 24 i BARIK NO. 23 |2024-08-01 No-
1)
_ (Se
23 [65176/2 [02.08.20 3225320 M. R. COURT |Order Dtd. at
0 |024 24 Y BARTK NO. 23 |2024-08-01 No-
1)
_ (Se
23 65180/2 [02.08.20 252%320 R K COURT |Order Dtd. at
1 024 24 o MALLICK NO. 23 |2024-07-31 No-
1)
BLAPL- |RAMESH (Se
23 [65181/2 |02.08.20 COURT |Order Dtd. at
2 |024 24 7349/20 CHANDRA NO. 23 |2024-08-01 BAIL=L INo-
24 MAHARANA . 1)
3 (Se
23 165182/2 |02.08.20 ?22%520 S BISHAL COURT |Order Dtd. at
3 024 24 NO. 23 |2024-08-02 No-
24
1)
BLAPL- [NTHAR COURT (Se
23 22283/2 gi‘08‘20 3187/20 [RANJAN NO. 2 gggjfo]igi BAIL-2 1?12—
24 SAHOO OLD 9)
SURYAKANT (Se
23 [65184/2 [02.08.20 200 la FoUR7 lorder pra. marroo 2T
5 1024 24 24 DASMOHAPA oim 2024-07-31 No-
TRA 9)
BLAPL- COURT (Se
23 |65185/2 (02.08.20 |0 0 o, 5 lorder Dtd. at
6 |024 24 : 2024-08-01 No-
24 OLD
9)
23 [65186/2 [02.08.20 [BLari- [ o COURT |order Dtd. (Se
7 1024 24 7284/20 NO. 2 |2024-07-31 at




24 OLD No-
9)
BLAPL- COURT (Se
23 165187/2 /02.08.20 7358/20 |PB NO. p |Order Dtd. BATI-o 2T
8 024 24 MALLICK . 2024-08-01 No-
24 OLD
9)
BLAPT,~ COURT (Se
23 |65189/2 02.08.20 |27 ISP No. 5 [order Dtd. e
9 (024 24 SAMANTA . 2024-08-01 No-
24 OLD
5)
BLAPL- COURT (Se
24 165190/2 102.08.20 3253/20 SANDHYA NO. 2 Order Dtd. at
0 |024 24 RANT DASH . 2024-08-01 No-
24 OLD
5)
BLAPL- COURT (Se
24 165192/2 /02.08.20 3313/20 SOMANATH NO. 2 Order Dtd. at
1 024 24 MITRA . 2024-08-01 No-
24 OLD
5)
BLAPL- COURT (Se
24 165193/2 102.08.20 |0 50| o No. 5 [order Dtd. at
2 024 24 : 2024-08-01 No-
24 OLD
5)
BLAPL- COURT (Se
24 165195/2 /02.08.20 7359/20 |D SAMAL NO. 2 Order Dtd. at
3 |o24 24 . 2024-08-01 No-
24 OLD
5)
BLAPL- |JAYAKRISH COURT (Se
24 165197/2 102.08.20 Order Dtd. at
1 lona o 3183/20 [NA NO. 2 eson BRIL-2 | ~_
24 MOHAPATRA OLD 8)
BLAPL- COURT (Se
24 165198/2 /02.08.20 4410/20 |B DAS NO. 2 Order Dtd. at
5 (024 24 . 2024-08-01 No-
24 OLD
8)
ABLAPL- COURT (Se
24 165199/2 /02.08.20 7443720 YASHOBANT NO. 2 Order Dtd. at
6 |024 24 DAS . 2024-07-30 No-
24 OLD
8)
BLAPL- COURT (Se
24 |65201/2 02.08.20 |J 0 " o |SUVENDU No. 5 [order Dtd. BaTL-o 3T
7 lo2a 24 BARTK . 2024-07-30 No-
24 OLD
7)
BLAPL- COURT (Se
24 165202/2 102.08.20 7335/20 MANORANJA NO. 2 Order Dtd. at
8 024 24 N DAS . 2024-08-01 No-
24 OLD
7)
BLAPL- |BINDU COURT (Se
24 165203/2 102.08.20 Order Dtd. at
5 024 04 7362/20 |SAGAR NO. 2 | o4 08-01 BAIL-2 |
24 SWAIN OLD o)
25 [65204/2 |02.08.20 [BLAPL- |JADUNATH |C.O. |COURT |Order Dtd. |(se




024 24 7369/20 |PRADHAN NO. 2 |2024-08-01 at
24 OLD No-
9)
COURT (Se
65205/2 |02.08.20 |CMPAT- [M/S.S.UDG c NO. 2 Order Dtd. at
024 24 22/1996 |ATA : . 2024-08-01 No-
OLD
9)
WP (C) - COURT WRIT (Se
65206/2 (02.08.20 |/, )", B.K. . N 5 |order Dtd. eancn 2t
024 24 SWAIN : : 2024-07-24 No-
016 OLD -5
22)
ABLAPL- |JAYANTA COURT (Se
65207/2 (02.08.20 Order Dtd. at
024 24 7308/20 |KUMAR C- NO. 2 15024-07-25 No-
24 LENKA OLD
22)
PRAGYANBA (Se
65208/2 [02.08.20 528?520 TI LENKA ;gURg Order Dtd. at
024 24 1 @ oip 2024-07-25 No-
SATAPATHY 22)
BLAPL- |MANOJ COURT (Se
65210/2 (02.08.20 Order Dtd. at
o 04 7365/20 [KUMAR C. NO. 2 | ot emon e
24 PANT OLD
22)
BLAPL- COURT (Se
65211/2 (02.08.20 | S " |SUVENDU N, 5 [|order Dtd. BATL_o 3T
024 24 BARTK : 2024-08-01 No-
24 OLD
9)
BLAPL- |ASHOK COURT (Se
65212/2 (02.08.20 Order Dtd. at
0oa e 1976/20 |KUMAR C. NO. 2 | ot heoon e
24 SARANGT OLD o)
BLAPL- COURT (Se
65213/2 (02.08.20 |70 " ISRINIBASH | No. , [|order Dtd. at
024 24 MOHANTY : . 2024-08-01 No-
24 OLD
9)
CRLMP- COURT (Se
65214/2 (02.08.20 1098/20 MRUTYUNJA c NO. 2 Order Dtd. at
024 24 Y MOHANTY |~ . 2024-08-01 No-
24 OLD
9)
65216/2 [02.08.20 "E(C)~ COURT |Order Dtd ;ie
024 24 18333/2 [SK NAYAK |C.0. |yn " 00 12024-08-02 No-
024
9)
(Se
ABLAPL-
65217/2 102.08.20 COURT |Order Dtd. at
024 24 7630/20 18- BISWAL (C.0. lyo " 50 [2024-08-02 No-
24
9)
(Se
BLAPT,~
65218/2 (02.08.20 COURT |Order Dtd. at
024 04 2273/20 S. BISWAL |C. NO. 20 12024-08-02 BAIL-2 No-

7)




(Se

ABLAPL-
65219/2 102.08.20 COURT |Order Dtd. at
o ” 7678/20 |s. BISWAL [C.0. |- o [0 58T T e
24
7)
(Se
BLAPL-
65220/2 102.08.20 7329/20 MRUTYUNJA c.o COURT |Order Dtd. BATL-2 at
024 24 i Y MOHANTY |~°°° |NO. 20 |2024-08-02 No-
8)
(Se
ABLAPL-
65221/2 102.08.20 COURT |Order Dtd. at
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